NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Thursday the 01st day of February 2024 at 10.30 a.m
(HYBRID MODE)
Click here to join VC

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and
Hon’ble Mr. Ajai Das Mehrotra, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) KS Chowdry Mr. Vikram P Jain
(Ins) No. 04/2024 Vs
For Condone Delay Indian Overseas Bank &
IA No. 16/2024 Anr.
For Stay
IA No. 15/2024 WITH
2 Comp App (AT) (CH) K Uma Chowdry Mr. Vikram P Jain
(Ins) No. 05/2024 Vs
For Condone Delay Indian Overseas Bank &
IA No. 21/2024 Anr.
For Stay
IA No. 22/2024 WITH
3 Comp App (AT) (CH) P Ramakrishna Rao Mr. Vikram P Jain
(Ins) No. 06/2024 Vs
For Condone Delay Indian Overseas Bank &
IA No. 18/2024 Anr.
For Stay
IA No. 17/2024 WITH
4 Comp App (AT) (CH) P Sadguna Mr. Vikram P Jain
(Ins) No. 07/2024 Vs
For Condone Delay Indian Overseas Bank &
IA No. 19/2024 Anr.
For Stay
IA No. 20/2024
5 Comp App (AT) (CH) Regional Commissioner- | Dr. S Vidya

(Ins) No. 10/2024
For Condone Delay
IA No. 41/2024
Delay in refiling
IA No. 38/2024
For Exemption

IA No. 37/2024
For Stay

IA No. 39/2024
Leave to file

IA No. 40/2024

II, EPFO

Vs

M/s. Panyam Cements
and Mineral Industries
Limited & 3 Ors.



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6 Comp App (AT) (CH) B.Mohan Rao Mr. Ronakjeet
(Ins) No. 11/2024 Vs Singh Wadhera
For Condone Delay R S Doddabyregowda,
IA No. 42/2024 RP of Steel Hypermart
For Stay India Pvt. Ltd. & 2 Ors.
IA No. 43/2024
For Exemption
IA No. 44 /2024
7 Comp App (AT) (CH) Tajinder Singh Bhathal Mr. Agam H Maloo

No. 94/2023
For Condone Delay
IA No. 1376/2023

Vs
MREF Limited & 2 Ors.

For Directions

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
8 Comp App (AT) (CH) The Kerala State Mr. KR. Harin Mr. Vinod PV- R1
(Ins) No. 16/2022 Electricity Board Ltd Mr. S. Satish Mr. Shivshankar R
IA No. 34 & 35/2022 | Vs Panicker- R2 & R3
Shri. Kumar Rajan RP of
Kerala Paper Products
Ltd. & 2 Ors
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
9 Comp App (AT) (CH) K.S. Srinivasan Ms. Akshaya Mr.
(Ins) No. 53/2022 Vs Manoharan Venkataramanan
Interim Injunction T. Udayakumar, Ex R1
IA No. 104/2022 Director Land Mark M/s Ramalingam
For Stay Housing Project & Associates- R3
IA No.105/2022 For (Chennai) P Ltd & 2 Ors.
Exemption
IA No. 106/2022
WITH
10 | Comp App (AT) (CH) K.S.Sreenivasan Ms. Akshaya Mr.
(Ins) No. 83/2022 Vs Manoharan Venkataramanan
For Exemption T. Udayakumar, Ex R1
IA No.164 /2022 For Director Landmark M/s Ramalingam
Stay Housing Projects & Associates- R3
IA No. 165/2022 (Chennai) Pvt. Ltd & 2
For Direction Ors.
IA No. 166/2022
11 | TA (AT) No.109/2021 | Rachakonda Siva Kumar | Mr. Sai Srujan Tayi | Mr. Y.
(CA (AT) No.151/2019 | Vs Ms. Pooja Jain Suryanarayana-
For Exemption Gagan Aerospace R2

IA No. 1997/2019)
Additional docs.
IA No. 923/2023

Limited & Anr.

WITH




12 | TA (AT) No.110/2021 | Rachakonda Siva Kumar | Mr. Sai Srujan Tayi | Mr. Y.
(CA (AT) No.153/2019 | Vs Ms. Pooja Jain Suryanarayana-
For Exemption Gagan Aerospace R2
IA No. 2001/2019) Limited & Anr.
Additional docs.
IA No. 924/2023 WITH
13 | TA (AT) No.113/2021 | Rachakonda Siva Kumar | Mr. Sai Srujan Tayi | Mr.
(CA (AT) No.200/2019 | Vs Ms. Pooja Jain Y.Suryanarayana-
For Delay Gagan Aerospace R2
IA No. 2350/2019 For | Limited & Anr.
Exemption
IA No. 2351/2019)
Additional docs.
IA No. 925/2023
14 | Comp App (AT) (CH) B. Nirmal Kumar Mr. Avinash Ms. MS Elamathi-
(Ins) No. 446/2023 Vs Krishnan Ravi R2
For Stay Tharuvai Ramachandran
IA No. 1381/2023 Ravichandran, RP of
For Exemption JBM Homes Pvt Ltd &
IA No. 1382/2023 JBM Shelters Pvt Ltd &
To implead Anr.
IA No.57/2024
WITH
15 | Comp App (AT) (CH) B. Nirmal Kumar Mr. Avinash Ms. MS Elamathi-

(Ins) No. 447/2023
For Exemption

IA No. 1385/2023
For Stay

IA No. 1384 /2023
To implead

IA No. 58/2024

Vs

Tharuvai Ramachandran
Ravichandran, RP of
JBM Homes Pvt Ltd &
JBM Shelters Pvt Ltd &
Anr.

Krishnan Ravi

R2

For Admission (After Notice)

S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
16 | Comp App (AT) (CH) S. Vasudevan, Mr. Chandramouli | Mr. Angad Varma-
(Ins) No. 362/2023 Suspended Director of Prabhakar R1

For Urgent Listing
IA No. 1106/2023
For Stay

IA No. 1100 &
1101/2023

For Direction

IA No. 1105/2023
For Exemption

IA No. 1103 &
1104/2023
Additional docs.
IA No. 1102/2023

M/s. Tuscan
Consultants and
Developers Pvt. Ltd.
Vs

IDBI Trusteeship
Services Ltd. & Anr.

Mr. Amir Bavani-
R2




17 | Comp App (AT) (CH) V. Pathy Enterprises Mr. Krishna Ms. K Jayasudha
(Ins) No. 258/2023 Vs Bhagavat
For Condone Delay Ohm Srinivasa Paper
IA No. 817/2023 Boards Pvt. Ltd
For Condone Delay in
filing reply
IA No. 67/2024
18 Comp App (AT) (CH) Directorate of Revenue Mr.
(Ins) No. 449/2023 Intelligence Kolkata Sundareswaran
Delay in Zonal Unit
representation Vs
IA No. 1396/2023 P Sriram, Liquidator,
For Exemption Bharath Coal Chemicals
IA No. 1397/2023 Ltd. & 3 Ors.
For Stay
IA No. 1395/2023
19 | Comp App (AT) (CH) E.M Najeeb Ellias Ms. Narmada Mr. Varun
(Ins) No. 8/2024 Mohammed, Promoter of | Sampath Srinivasan
For Stay Air Travel Enterprises
IA No. 23/2024 India Ltd.
To dispense with Vs
IA No. 24 /2024 Union Bank of India Ltd.
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
20 TA (AT) No. 85/2021 | Ramgad Minerals & Mr. A.M. Ilango Mr. Srinandan K-
(CA (AT) No. Mining Ltd R1 & R2
173/2019) Vs
I.G Kashinath & 4 Ors.
WITH
21 TA (AT) No. 86/2021 | Ramgad Minerals & Mr. A.M. Ilango Mr. Srinandan KR1
(CA (AT) No. Mining Ltd & R2
174/2019) Vs
I.G Kashinath & 4 Ors.
22 TA (AT) Dr. Joe Verghese & 3 Mr. M. Narayana Mr. AM Sridharan-
No.188/2021 Ors. Bhat R1
(CA (AT) Vs Mr. Saji P John-R4
No.77/2019) Omega Hospitals Pvt Ltd & R6
For Condone Delay & 6 Ors. Mr. Prasad
IA No. 301/2023 Vijayakumar- R5
WITH
23 TA (AT) No. Dr. P Mahabala Rai Mr. K Mr. AM Sridharan-
189/2021 Vs Sathyamurthi R1
(CA (AT) No. Omega Hospitals Pvt. Mr. Prasad

105/2019)

Ltd. & 10 Ors.

Vijayakumar- R5




24

Comp App (AT) (CH)
(Ins) No. 41/2022
For Condone Delay
IA No. 85/2022
For Exemption

IA. No 86/2022
For Stay

IA No.87/2022

For Directions

IA No. 193/2022
To Adv. Hg.

IA No. 281,
964/2022 &
207/2023

To Intervene

IA No. 905/2022
To Vacate the Stay
IA No. 1121/2022

Bharani Properties and
Developers Pvt Ltd

Vs

Rajashree Santhanam,
Liquidator of Anandram
Developers Pvt Ltd

WITH

Ms. R. Sowmya
Mr. K Hari Prasath

Mr. B Dhanaraj

25

Comp App (AT) (CH)
(Ins) No. 42/2022
For Condone Delay
IA No. 88/2022
For Stay

IA No.89/2022
For Exemption

IA No 90/2022

For Direction

IA No.194/2022 To
Intervene

IA No. 904/2022
Vacate the Stay

IA No. 1122/2022
To Adv. Hg

IA No. 283,
965/2022 &
206/2023

Manoharamma Hotel
Investment Pvt Ltd

Vs

Rajashree Santhanam
Liquidator of Anandram
Developers Pvt Ltd

WITH

Mr. Adarsh
Mohandas

Mr. B Dhanaraj

26

Comp App (AT) (CH)
(Ins) No. 87/2022
For Stay

IA No.186/2022
For Exemption

IA No.187/2022
Leave to file

IA No. 188/2022
To Intervene

IA No. 906/2022
To Adv. Hg.

IA No. 282,
966/2022 &
205/2023

K.Bapaiah, Promoter and
erst. Director of
Anandram Developers
Pvt. Ltd.

Vs

Rajashree Santhanam
Liquidator of Anandram
Developers Pvt. Ltd.

Ms. Shubharanjani
Ananth

Mr. B Dhanaraj

27

Comp App (AT) (CH)
(Ins) No. 74/2023
For Stay

IA No. 261/2023
For Directions

Smt. Kandala Vijaya,
Director of Suspended
Board of Directors
Deepika Infratech Pvt.
Ltd.

Mr. K Manivannan

Mr. Rohan
Rajasekaran- R1
Mr. Anant
Merathia- R2




IA No.262 /2023

Vs
Shri Khabmmettu Sri
Vamsi, IRP Deepika

Infratech Pvt. Ltd. & Anr.

28 TA (AT) No. 29/2021 | Maharashtra Seamless Mr. Ajay Bhargava | Ms. Dhanya
(Comp App (AT) (Ins) | Ltd. Ms. Wamika Deekshitha- R1 &
741/2020) Vs Trehan R2

S. Hariprasad & Ors Mr. K. Rigved
Prasad R3

29 TA (AT) No. APL Apollo Tubes Mr. Karan Gandhi | Mr. Gaurav Kumar
206/2021 Limited Singh
(CA (AT) (Ins) No. Vs
1285/2019 Tanisha Scaffolding

(India) Pvt. Ltd.

30 TA (AT) No. 17/2022 | C.J George & 3 Ors Mr. TK Bhaskar Mr. Pawan
(CA (AT) No. Vs Jhabakh- R1
326/2018) M/s Synthite Industries

Pvt. Ltd. & Anr.
WITH

31 Comp App (AT) (CH) | CJ George & 3 Ors. Mr. TK. Baskar Mr. CV

No. 126/2022 Vs Shailendran- R1,
Synthite Industries Ltd R8, R9, R14
& 22 Ors

32 Comp App (AT) (CH) | Uma Packaging and Anr | Mr. Y. Mr.

No.51/2022 Vs Suryanarayana K.Manivannan- R2
For Stay Tirumalatirupati

IA No. 578/2022 Constructions India Pvt

For Additional docs Ltd and 7 Ors

IA No. 148/2023

For Substitution

IA No. 934/2023

33 Comp App (AT) (CH) | Anraj Bhandari Mr. R Ms. Rajashree-R1&
No.113/2022 Vs Subramaniam Raja | R2
To dispense with Stove Kraft Private Mr. Anant
IA No.1032, 1033 & | Limited & 4 Ors. Merathia- R4
1034 /2022 Mr. S Aravindan-

R5

34 Comp App (AT) (CH) | Stressed Assets Mr. Varun
(Ins) No. 217/2022 Stabilization Fund Srinivasan
For Condone Delay Vs
IA No. 475/2022 SPISYS Limited

35 Comp App (AT) (CH) | Mr. P Obul Reddy & 4 Mr. AM Sridharan | Mr. Anant

No. 51/2021

For Direction

IA No. 610/2022
For Urgent Hearing
IA No. 609/2022
For Additional docs.
IA No. 181/2023

Ors

Vs

Rayen Steels Pvt. Ltd. &
17 Ors

Merathia- R1




36 Comp App (AT) (CH) | Industrial Venture Mr. Abhishek Mr. A.G.
(Ins) No. 348/2022 Capital Ltd. Raman SathiyanarayanaR
For Condone Delay Vs 1
IA No. 782/2022 MV. Gangadharan, Mr. Rohan
For Exemption Member Monitoring Rajasekaran-R2
IA No. 779/2022 Committee & Former RP
Leave to file M/s. Neptune Inflatables
IA No. 780/2022 Ltd. & Anr.
For Stay
IA No. 781/2022
WITH
37 Comp App (AT) (CH) | M/s. VGP Finances Ltd. | M/s Shivakumar Mr. A.G.
(Ins) No.372/2022 Vs and Suresh SathiyanarayanaR
To Dispense Mr. Mudappalur Varieth 1
IA No.872/2022 For | Gangadharan, RP of Mr. Rohan
Stay Neptune Inflatables Ltd Rajasekaran-R2
IA No.873/2022 & Anr.
Leave to file
IA No0.938/2022
38 Comp App (AT) (CH) | Mr. VVV Satyanarayana | Mr. Yogesh Jagia Mr. Amir Bavani -
(Ins) No. 387/2022 Rao R1
For Stay Vs M/s. Khaitan Legal
IA No. 921/2022 India Infrastructure Associates- R2 &
To Adv Hg Finance Company Ltd.& R3
IA No. 201/2023 2 Ors
39 Comp App (AT) (CH) | Canara Bank Mr. ML Ganesh Mr. Abhishek
(Ins) 390/2022 Vs Jenasenan
M/s. DAAJ Hotels &
Resorts Pvt. Ltd.
40 Comp App (AT) (CH) | M/s. Amrex Marketing Ms. Niharika Mr. AG
(Ins) No. 295/2023 Pvt. Ltd. Ahluwalia Sathyanarayana-
For Stay Vs R1
IA No. 910/2023 Mudappalur Varieth Mr. Rohan
Gangadharan & Anr. Rajasekaran- R2
Copy to:

1.
2.

Notice Board
Website: www.nclat.nic.in

For Assistance,

1.

For VC Link- venclatchennai5@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (J)

(Chennai Bench)
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